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Central Sector (Rs. in crores)
Expressways Ministry of Surface Transport ) 95.00
Rallways Ministry of Rallways | 443.00
Telecommunications Deptt. of Telecc;mmunications
a) Within NCR . 375.00
b) Counter Magriel Areas . 155.00

Total: Rs. 1327.00 Crores
Functioning of DDA ture by the MCD, not only in reépect of

1258. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether DDA is quite apathetic to-
wards timely construction of flats, metalled
roads and laying of sawerage lines in Rohini,
one of the highest residential colonies of
Asia; and

(b) f so, the reaction of the Government
on complaints belng received from the resi-
dents and the remedial measures taken or
proposed to-be taken to redress the griev-
ances of the residents?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT
(SHRIM. ARUNACHALAM): (a) DDA is not
apathetic towards Development work in
Rohinl. However, impediments such as the
non-avallabillity of land, resource constraints

and the slow pace of development of trunk .

infrastructure by the clvicbodies Inregardto
water supply and sewerage,-have led to the

. problems being faced by the inhabitants of
Rohinl. -

{b).Government has advised the DDA
to tie up their house construction
programmes withihe provision of infrastruc-

Rohini, but in all their ongoing and future
works.

Allotment of Land to Co-operative
Housing Socleties

1259. SHRI PROBIN DEKA: Will the
Minister of URBAN DEVELOPMENT be
pleasbd to state;

(a) the number of Co-operative Group
Housing Societies those have been allotted
{and since 1986, year-wise;

(b) whether some of such societies

- have been allotted land out of turn; -

(c) it so, the details thereof;

(d) the number ot 00-dperatlve Group
Housing Societies in Delhi are yet to be

" allotted land; and

(e) whether the Government have
chalked outany specific schemeto allotland
within a reasonable period of time?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN DEVELOPMENT

_(SHRI M. ARUNACHALAM): (a) No. coop-

land since 1986 to 1990. In January, 1991



